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z. {st oiBfr-qq t i+c-{-{ sr-gi$ d sron rr t ftfrHe ttMt t otcB-6 frn s{ eozs-z+ d
at Ut rtfu, "il ge fr-dnfiq {e'1e0,82,70,0007-(d+a c} EqN g-sr re\ Td irtg ftc 6Rq"MT wq o1

oqnfr orq snr 6qrq sqq) Eift t, Q-c\ frft.-c le-d d g-{d A ftq, q} s-ffi s tft_I t
TgIfi d qrlr z fr frfrffie tsrcr] A fi t, qTd, zozq d E*_fi"A kq o) qryq #'##'1"
Eli q-rd fr'm sS 2o2s-24 d +cTq Urrflq d ffi fr Efi, ERqT"rT ll-q et
irfufl f{B ri i\ U.rdlq oen sqq.Fr t er{ qr r{drfr |

s. {s 3{fqfrqq Em ERqTW rrsq ot rifuf, frfq fi t UlrTE ?ht qri oil-i fqFrq}.r r

sqdq fr f,d sfi d ft\ crfu-ff, iTffi oT fqMq"s-€ +srcfi efl-q nqt-wqi a
frq fuqr \il-$ql, d qTd, zozq d E-6- fu{ .n} irqr.d di srd ftffi q{ d
vrq+rfrq-{q$frenqw$r



3rg

qirT

{{cqr

It+rFr GiI
d=fllr

{fd{rl

5ra vtd {Srya qqrftd ui-s

f,4rf,n r+il

{TsIiqTd dsTl

liff qRqq

zot t- qrwq/slaq/
€u wq qta

fumq,gd

9 7,00,00c) 97.00.000

qH g7,oo,oo0 g 7,oo,ooo

29 12- qrycfr, sq-
srqqfrZ{r.qqraZ
€s {rcq Hid
qqrNTo

I

2613- {ffiqq 5o,oo.ooo

3 2,50.00 0 3 2,50,000

5 0,00,000

qd 50,00,000 32,50,000 8 2,5o,ooo

03 {{Flrq cY[scl 2015-

Frqt{{
Frqlq-r I ,00,000 t,00,000

zo sz- qrfuqrorq-lrmFq 2,oo,oo,ooo

ffi
2.00,00,000

qa 2,0 1,00,000 2,01 ,00r000

qrqrq silq Gflqqr

rfitl{/3TF}r{Fr{
orui-dq
(sTftRrffi W)/
orqorfi G
oTlrltc

2030- {€tEI dQrr 14,00,00,000
rffr-fi-i"r

iozo- .rq sclr-flF-{ I.28,oo,ooo

M

14,00,00,000

1,28,00,000

22 17- srEt fa-dntr{ 5o.oo,oo,ooo 50,00,00,000
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srrft-fi)ZB-a Rreil

(sa'zro4qft/
fr-drq eprT 2235- q1mrffifi g{sir 37,00,000 37,00,000
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HARYANA VIDHAN SABHA

Bill No. 15 - HLA of 2023

THE IIARYANA APPROPRIATION (No.3) BILL, 2023

A

BiI
to authorize payment and appropriation of certain further sums from and out of

the Consolidated Fund of the State of Haryana for the sentices during the

Jinancial year ending on the thirty-first day of March, 2024.

Br it enacted by the Legislature of the State of Haryana in the

Seventy Fourth Year of the Repubiic of India as follows : -
1" This Act may be called the Haryana Appropriation (No.3) Act, 2023. short title'

2. From and out of the Consolidated Fund of the State of Haryana, ther_e 1a1!e I'ilif.!r.ro.ooo,-
paid and applied sums not exceeding those specified in column 11 of the Schedule 

""i "i'i"irr"i,o"*appended to this Act, amounting in the aggregate to the sum of 9190,82,70,000i- Fund of State of

Q.{ine Thousand One Hundred Ninety Crore Eighty-Two Lakh Seventy Thousand Haryana for

only) towards defraying the several charges which will come in the course ofpay.rnent lllTll ,*'
during the financial year 2023-24 ending on the thirty-first day of March, 2024,in
respect of the seruices specified in column 2 of the said Schedule.

3. The sums authorized to be paid and applied from and out of the Consolidated Appropriation.

Fund of the State of Haryana by this Act, shall be appropriated for the services and

purposes expressed in the Schedule in relation to the financial year ending on

thirty- first day ofMarch,2024.



TTIE

No. of Department
demands Setvices

Major Head Voted Charged Total

0 I Vidhan Sabha 201 l- Parliament/State/ 97,00,000 97'00'000

Union Territory
Ligislaltures

Total g7,0o,ooo 97,00,000

OZ Governor and 2012- president/Vice 32,50,000 32,50,000

Council of President/Governor/
Ministers Adminisuator of

Union TerritorY

2013- Council of 50,00,000 50'00'000

Ministers

Total 50,00,000 32,50,000 82,50,000

03 General 2015- Elections 1,00,000 1'00'000

Administration/
Elections

2052- Secretariat 2,00,00,000 2'00'00'000

General Service

Total 2,01,00,000 2,0 1,00,000

04 Revenue and 2030- Stamps and 14'00,00,000 14'00'00'000

Disaster Registration
Management/
Fire Office 2070- Other 1,28,00,000 l'28'00'000

(Fire Services)/ Administrative
Excise and Services

Taxation

221'7 - Utban 50,00,00,000 50,00'00'000

Developrnent

2245- Relief on 709,01,00,000 709,01'00'000

account of
Natural Calamities

Totat 77 4,29,00,000 774,29,00,000

Revenue



SCHEDULE (Amount in Rs.)

Grand
Total

Capital

Major Head Voted Total

11

97,00,000

97,00,000

32,s0,000

50,00,000

82,50,000

l,00,000

2,00,00,000

2,01,00,000

14,00,00,000

1,28,00,000

50,00,00,000

4059- Capital Outlay
on Public Works

30,00,00,000 30,00,00,000

709,0 1,00,000

3 0,00,00,000

30,00,00,000 30,00,00,000 804,29,00,000



THE

No. of Department
demands Services

Revenue

Major Head Voted Charged Total

05 Horne (Hotne
Guard & Civil
Defence)/Jails
(Plisons)/
Adrninistration
of Justice (High
C ourt/Pros ec uti on/
AGOT/Legal
Services Authority)

06 Finance and
Institutional
Finance & Crcdit
Control/Supplies &
Disposals/Plannilg
and Statisties
(DESA)

2054- Treasury and
Accounts
Adrninistlation

20,00,000 20,00,000

10 Agliculture & 2401-Crop Husbandty
Farmers' Welfare/
Holricultule/
Anirnal Husbandary
and Dairying
Development/
Fisheries/Mines &
Geo lo gyl En v iron men t,
Forest and Wildlife

r,00,000 1,00,000

2235- Social Security 150,00,00,000
and Welfare

150,00,00.000

Total 150,20,00,000 1 s0,20,00,000

Loans and
Advances by
State Government

Total l,oo,ooo 1,o0,ooo

56
t(



SCHEDULE (Amount in Rs:)

Capital

Major Head Voted Charged Total Grand
Total

lll0

4055-Capital Outlay
on Police

2,00,000 2,00,0 00 2,00,0 00

Total 2,00,000 2,00,000 2,00r000

20,00,000

150,00,00,000

4885-Other Capital
Qutlay on Industries

& Minerals

t 50,00,00,000 150,00,00,000

Total 150,00,00,000 1s0,00,00,000 300,20,00,000

6401-Loans for
Crop Husbandry

1 60,00,00,000 160,00,00,000 160,00,00,000

' Total I 60,00,00,000 I 60,00,00,000 I 60,00,00,000

1,00,000

4401-Capilal Outlay
on Crop Husbandry

400,00,00,000 400,00,00,000 400,00,00,000

Total 400,00,00,000 400,00,00,000 400,0 1,oo,oo0

t



TTIE

No. of Depal'tlnent
detnands Services

Revenue

Major Head Voted Charged Total

Co-opelation/ 2408- Food Storage and

Food Civil Supplies Warehousing
and Consutner
Affails 2425- Co-oPeration

(
30,00,000

I,00,000

30,00,0 00

1,00,000

Total 3 1,00,000 3 I,oo,ooo

Education
(Secondary/
Elernentary)/
Higher Education
(Higher, Tecnical
Science &
Technology)/
Women and Child
Develcptnent

2202- General
Education

112,02,00,000 I12,02,00,000t2

2235- Social SecuritY
and Weifare

3 7,00,000 3 7,00,000

2236- Nutrition 25,25,00,000 2 5,2 5,00,000

Total I 37,64,00,000 137,64,00,000

Health/Medical 2210- Medicaland 259,15,00,000

Education & Public Health

Research/AYUSH/
Food and Drug
Adrninistration

259,1 5,00,000l4

Total 259,1 5,oo,o0o 259,15,00,000

Labour/Youth
Ernployrnent &
Enterpren eursh i p

(skill
Development &
lndustlial
Training,
Ernployment,
Youth Affair)

2230-Labott, 24,06,00,000 24,06,00,000

Ernployrneut &
Skill Development

24,06,00,000 24,06,00,000Total

ll

l5



SCHEDULE (Amount in Rs.)

Capital

Majol Head Voted Charged Total Grand
Total

ltl0
(
30,00,000

1,00,000

3 I ,00,000

1 12,02,00,000

3 7,00,000

2 5,25,00,00 0

4202-Capital Outlay
on Education, Spofls,

Al't and Culture

3 5 3,44,00,000 3 s 3,44,00,000 3 5 3,44,00,000

4235- Capital Outlay
on Social Security

and Welfare

1,00,000 1 ,00,000 1,00,000

6202-Loans for
Education, Sports,

Art and Culture

5 3 8,92,00,000 53 8,92,00,000 5 3 8,92,00,00 0

Total 892,37,00,000 892,37,00,000 I 030,01,00,000

171,17,00,000 171,17,00,000

259,1 s,00,000

171,17,00,000421o-Capital Outlay
on Medical and

Public Health

Total I 7 1,17,00,000 171,17,00,000 430,32,00,000

24,0 6,00,000

4250-Capital outlay
on Other Social

Services

3,00,000 3,00,000 3,00,000

Total 3,o0,ooo 3,00,000 24,09,00,000



THE

No. of Depaltrnent
dernands Services

Revenue

Major Head Voted Charged Total

t2

16 Social Justice, 2225- Welfare of 205,60,70'000 205,60,70,000

Empowerment/ Sche.duled

Welfare of Castes,Scheduled

Schedule Castes Tribes, Other
and Backward Backward Classes

Classes & and Minorities
Antodaya
(SEWAy 2235-Social Security 1063,29,50'000 1063,29,5 0,000

Welfare of
Ex-Set viceuren

and Welfhre

Total I 268,90,20,000 1 268,90,20,000

l't Public Wolks 3054- Roads and 500,00'00,000 500,00,00,000

Building and

Roads)/

Bridges

Transpot't/
Civil Aviation

Total 500,00,00,000 500,00,00,000

I 9 Energy 2705- Cornmand Area 1,00,000 I '00'000
Department DeveloPment

and Renervable 2851- Village and 1,00,000 1,00,000

Energy)/
hrduslries &

Small lndustlies

Commerce/ 2852- Industries ' 1,00,000
MSME/
Irrigation
and
Water
Resources

1,00,000

Total 3,00,000 3,oo,oo0

45
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SCHEDULE (Amount in Rs.)

Capital

Major Head Voted Charged Total Grand
Total

1ll0

20 5,60,70,000

1063,29,50,000

1268,90,20,000

500,00,00,000

5054-Capital outlay
on Roads and

Bridges

643,83,00,000 100,00,00,000 74 3,83,00,000 743,83,00,000

7055-Loans for
Road Transpolt

20 8,20,00,000 20 8,20,00,000 208,20,00,000

Total 8s2,03,00,000 I 00,00,00,000 952,03,00,000 1 452,03,00,000

1,00,000

1 ,00,000

1,00,000

3,00,000



l0

THE

No. ol' DeparttnellI
denrauds Servioes

Revenue

Voted Clrarged TotalMajor Head

20 Town arrd country 2215- Water-supply 31 1.25,00,000 31 1.25,00,000

Planning/Urban and Sanitation

Dcvclopment)/ 221't- tJtbatt (;9 I ,77'00'000 (r91.77,00,000

Ulban Local
Bodies ( l-ocal
Coverntnent/
Developntent
an<l Pauchayat
( Rut'al

Dcvelopnrent)/
Public I-lealth
Enginecrting

Developnrerrt

Totul 1003,02'00,000 I 003,02,00,000

4l2l,0g,2llr0o0 32,50,000 4121,41,70,000

Sr. No. ltem

Supplementaty Estintate 2023-24 ( lst lnstallantent)

2 Unutilizcd amount available undel Denrand NLrntber'-14, Majol l{cad 421O-Clapital otttlay on

Medical and Pttblic llealth

3 Net Srrpplcmerttnry Amount 2023'24 (lustallmcnt) (l-2)

45
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SCHEDULE

Capital

Majol Head Chalgcd Tolal Crarrd
Total

ltt0

t
3l 1.25,00,000

691,77,00,00{J

42 l5- Capital Oultay
on Water Supply

and Sanitation

t944,79,00.000 I 944.79.00,000 1944.79.00.000

4515- Capital Oultay
on other Rulal
Developmenl
Progla n.rlnes

-50 0,00.00,000 500,00,00.000 500.00,00,000

Total 2444,79,1)0,000 2444,79,00,000 3447,8 t,00,000

5 I 00,4 1,00,000 100,00,00,000 5200,41,00,000 932 1,8 2,70,000

Amorrrrt irr t

932 t,82,70,000

t3 1.00.00,000

9 190,82,70,000
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STATEMENT OF OBJECTS AND REASONS

TheBillisintroducedinpursuanceofarticles2o4(l)and205ofthe
CorrstitutionoflndiatoprovidefortheappropriationoutoftheConsolidatedFund
of the State of Haryana of the sums requiied to meet the supplementary grants made

bytheLegislativeAssemblyforexpenditureforthefinancialyear2023-24.

TheGovernorhas,inpursuanceofClauses(1)and(3)ofArticle207of
the Constitution of trrOiu, ,"tommedecl to the Haryana Legislative Assembly

the introduction and consideration of the Bill'

MANOHAR LAL,
Chief Minister, Haryana.

R.K. NANDAL,
Secretary.

Chandigarh :

The 28th August, 2023'

N.B.-The above Bill was published in the Haryana Goventment Gazette

(Extraordinary), dated the 28th August, 2023' utdet proviso to rule 128 of the

Rules of Procedure and Conduct of Business in the Haryana Legislative Assembly'

10s62-H.V.S.-H.G.P., Pk1.


